WA No. 37/2012

BEFORE
THE HON’BLE MR. JUSTICE UMA NATH SINGH, CHIEF JUSTICE
THE HON’BLE MR. JUSTICE S.R. SEN

28.07.2015

Mr. ODV Ladia, learned senior counsel, assisted by Mr. P. Yobin,
learned counsel, appears for the appellant.

Mr. A. Khan, learned counsel, represents the respondents.

Appellant is said to have filed a written argument. Learned
counsel for the respondents, prays for and is granted a week’s time to submit

his arguments. List on 04.08.2015.

JUDGE CHIEF JUSTICE

Sylvana



WA No. 52/2013

BEFORE
THE HON’BLE MR. JUSTICE UMA NATH SINGH, CHIEF JUSTICE
THE HON’BLE MR. JUSTICE S.R. SEN

28.07.2015

Ms. H. Kristazi, learned counsel, appears for the appellant.

No one is for respondent.

Ms. H. Kristazi, learned counsel appearing for Mr. K.Paul,
learned counsel for Union of India, prays for and is granted a week’s time to

argue the case. List on 05.08.2015.

JUDGE CHIEF JUSTICE

Sylvana



WP(C) No. 157/2015

BEFORE
THE HON’BLE MR. JUSTICE UMA NATH SINGH, CHIEF JUSTICE
THE HON’BLE MR. JUSTICE S.R. SEN

28.07.2015

Mr. N Dasgupta, learned counsel, appears for the petitioner.
Mr. R. Debnath, learned CGC, represents the respondents.
Learned counsel for the respondent, prays for and is granted a

week’s time to file affidavit in terms of the last order. List on 04.08.2015.

JUDGE CHIEF JUSTICE

Sylvana



Crl Appeal No. 4 of 2013

BEFORE

THE HON’BLE MR JUSTICE UMA NATH SINGH,
CHIEF JUSTICE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

28.07.2015

Mr R Kar, learned counsel, appears for the appellant.

Mr ND Chullai, learned senior GA, represents the State
respondents.

Registry to submit Office Report, as to whether the
records of connected cases have also been sent to Trial Court
for Court examination of accused under Section 313 CrPC.

List on 04.08.2015.

JUDGE CHIEF JUSTICE

dev



WA No. 2 of 2015

BEFORE

THE HON’BLE MR JUSTICE UMA NATH SINGH,
CHIEF JUSTICE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

28.07.2015

Ms PS Nongbri, learned counsel, appears for the
appellants.

Mr KS Kynjing, learned Advocate General and Mr ND
Chullai, learned senior GA, assisted by Mr KP Bhattacharjee,
learned GA, represent the State respondents.

Learned counsel for the appellants Ms PS Nongbri prays
for two weeks’ time on the ground that learned senior counsel
Mr BB Narzary engaged to argue the matter comes from
Guwahati, and today, he is away to Delhi for his medical
check-up.

List on 11.08.2015.

JUDGE CHIEF JUSTICE

dev



